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TAR 
Rekha Arora 

NDI 
Ady, & Notery 

Mid. H.0. LuON 
\Regd.No31(79}20), 

Predes 

Rekha Arofa 

BEFORE THE NATIONAL, GREEN TRIBUNAL, 
PRINCIPAL BENCH, NEW DELHI 

Adv. & Notary 

MId. H.O. LUCKNOW U.. 
Regd. No. 31(79)2001 

Original Application No, 336 of 2023 

P'ankaj Srivastava 

Birla Carbon India Private Limited 

) 

4A, Lucknow. 

Reply Affidavit to the Affidavit filed by the 
Respondents(Withdrawal Application) 

here under. 

Versuws 

1, Pankaj Srivastava aged about 59 years son of Shri R.3, 

Srivastava, C-12, Hitech Corbon colony, Renukoot, Sonbhadra, 

Renukoot, Uttar Pradesh. Presently residing permancntly at 

Resident B-203, Indraprasth CGround, Vrindavan Yojana, Sector 

04.09.2023. 

Rardhale3 e discharging 

1. That the deponent is the Applicant in the present Original 

application and is doing Pairvi of this case and as such he is well 

acquainted with the facts and circumstances of the case deposed to 

Applicant 

Renpondent 

2. That the applicant is filing the present application in relation to the 

reply affidavit submitted by the answering respondents vide dated 

Sone River. 

3. That the applicant had filed an aforementioned original application 

dated 04.05.2023 whereby the applicant stated certain facts related 

untreated black water in a drain connected to 

NiA That the respondents authority in consonance to the same filed a 

reply dated 04.09.2023 whereby the applicant has gone through the 
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AR Y* 
Rekha Arora 

Adv. & Notary 
Aid, H.O. Lucknow 
Regd.No.3:(79)200 

Prade 

Sworn & Verified 

before me. 

the response of the answering authority and is satisfied with the 

answer given by the concerned authority. 

5. That the applicant is well pleased with the response rendered by 
the same is willing to withdraw the O.A. N. 336 of 2023 filed by 

the applicant as he do not want to pursue the case anymore in the 

interest of justice. 

Lucknow 

Dated: 23.9: 2023 

I, the deponent named above do hereby verify that the 

contents of paragraph l to 5 of this affidavit are true and correct to 

and nothing material has been concealed. 

Lucknow 

VERIFICATION 

the best of my personal knowledge and belief. No part of it is false 

Dated: 939: 2023 

Rekha Aróra 
Adv. & Notary 

Mid, H.O. 
LUCKNOW U.P. 

INDIA 

Regd. No. 21{79)2001 

Jdentified The Deponent/executant 

Who Has Signed / Put Before Me. 

PahSmvata 

NOTAY 

Deponent 

Oath Commissiener 

Smvtevs 
Deponent 
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Certlflcate No. 

Certificate Issued Date 
Account Reference 

Unique Doc. Reference 

Purchased by 

Description of Document 

Property Description 
Consideration Price (Rs.) 
First Party 
Second Party 

Stamp Duty Paid By 
Stamp Duty Amount(Rs.) 

TA R 
Rekha Arora 

Adv. & Notary 
Mld. H.O. Lucknow 
Regd.No.31(79y200 

(INDIA 

OUtta Prades 

Rekha 
Adv. & Notary 

Mld. H.O. LUCKNOWU.P. INDIA 
Regd. No. 31(79)2001 

Statutory Alert: 

INDIA NON JUDICIAL 

Government of Uttar Pradesh 

e-Stamp 

IN-UP22282196155625V 

: 23-Sep-2023 12:02 PM 
NEWIMPACC (SV) up14733204/ LUCKNOW SADAR/ UP-LKN 

SUBIN-UPUP1473320440196687436057V 

PANKAJ SRIVASTAVA 

Article 4 Affidavit 

Not Applicable 

PANKAJ SRIVASTAVA 

Not Applicable 
PANKAJ SRIVASTAVA 

10 
(Ten only) 

Please write or type below this line 

IN-UP22282196155625V 

2 Thê onus of checking the legitumacy is on the users of the certifcate 
3. in Gase of any d1screpancy please infon the Conpetent AuthoIty 

Rekha Arora Ad) & Nolary Mid. HO, L°cnow 
Regd.No31( 7o\200 aVE RUPEESs 

NOTARIAL 

1. The authenticity of this ^tamp certificate should be veritled at 'www.shcilestan1p.com' or using e-Stamp Moble App of Stock Holdina 
Any discrepancy in the detaifs on this Certificate and as availalble on the website / Mobile App renders it ivalid 

(SHCILACC COOE) 
(UP1473920) 

Prades 
NOfARI 

AVDIA 

NOW 

PAtiKA 
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1047 

Government ofndiä 

800 300 1947 

Pahkaj Srivastava 
GH afR/ DOB: 25/06/1964 
g8T/ Male 

3843 5829 0415 

Address: S/O: R. B Srivaslava, C-12, HI 
TECH CORBON colony, Renukool, 

tgat, Ha, tgkt, 3rdt T, Sonbhadra, Renukool, Ullar Pradesh, 
231217 

UniqualdentilcatignTAUthorlty oflndia 

231217 

3843 5829 0415 

holp uidal.gov.in 

nveva 

www 

www.uldal.gov.in 
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